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over seas trade during 1961-62 and
the preceding three years was as
follows: —

1961-62 .. 1207
1960-61 LA
1959-60 9.6%
1958-59 879,

(c) The objective of our shipping
policy is to carry 5097 of our overseas
trade in Indian ships. We are at pre-
sent carrying much less because of our
deficiency in tonnage employed in the
tramp and tanker trades, Steps are
being taken by the Government 1o
make good the deficiency in this
regard.

FRR
Irtﬂ Wo ATo fyaay :
,m arfet fam -
*2%0. ﬂsﬁao Ho ®M
' =t geTaT @ o
(S THE AT

F7 qf aEA 9T {9 AT 9 IO
Y Fav Fa f5 -

(%) ‘®om RN AT F
TR o @ §HR I A
FHIAM FI W} E A AT FRw g 5
IAFT SATRI FT WA q@ W g A_Y

(@) A & AGEIR I9TEA EHAT
Forq & fod @ FgaEEr #7 @
ogaT F4 F faER § ; 9R

(1) = W § mewfaeiaT #9 aw
I #Y w7

qf " Iq HAR WAT | ITHA
(st wrt) (%) fawmr & 9w
TN U TEAY ¥ gfee F ISR
& famm #t gfowd  afuswa
@fra &

(@) W e 3o, feg-
@ Faw fafads qar fawmim #1¢-
gEl # IwRd F fwior & afg &

AUGUST 20, 1963

Written Answers 1412

gfafem sverfmin & A o)
wfaF gfel F1 swar @1 v fa=a-
g waey faww ofee |
0% FHHIT ¥ ARG ST & "I
# grigs srawr F f9¥ o W
foar mar &

() d=E guadf@ A9 F
F g feafa § w8 favie gae @9
T orAT AE &

Sugar Production Progranune

(Shri Harish Chandra
*161. Mathur:
Shri P. Kunhan:

Will the Minister of Food and
Agriculture be pleased (o state:

(a) the production progranune of
sugar for the next 3 years of the Plan;
and

(b) how much is intended (i) for
home consumption and (ii) for ex-
port?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Taomas): (a) and (b). The
target of sugar production by the end
of Third Five Year Plan ie., 1965-66
is 35 lakh metric tons, which includes
a provision of 5 lakh metric tons for
export. The target is expected to he
achieved by the end of the Plan. A
product’on of 33 lakh metric tons of
sugar is being aimed at during the
ensuing year 1963-64.

Haldia Port

( Shri S. C. Samanta:
*162. { Shri Subodh Hansda:
{_ Shri Indrajit Gupta:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether the land acquisition
programme for the Haldia Port site
has proceeded according to schedule
ang the amount of compensation that
has been paid up-to-date;
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(b) it so, what construction work
will be taken up during 1963-64; and

(c) the steps being proposed by the
State of West Bengal to rehabilitate
the displaced persons there?

The Minister of Shipping in the Mi-
nistry of Transport and Communica-
tions (Shri Raj Bahadur): (a) The
acquisition of land in connection with
the construction of a new Dock system
at Haldia, covering approximately
8373 square miles, is in progress ac-
cording to plan. It is expected that
the land acquisition proceedings wi:l
be completed before the end of 1964.
The area of the land so far acquired
is 69576 acres.

The amount of compensation so far
paid is Rs, 22,01,583'13 nP.

(b) According to the schedule drawn
up by the Calcutta Port Commis-
sioners, certain preliminary works
such as construction of roads, quarters,
offices, excavation of basin and filling
up low land etc. are proposed to be
undertaken by the Port Commis-
sioners during 1963-64.

(c) About 200 acres of land near the
Port area have been acquired by the
Government of West Bengal for reha-
bilitation of the families that will be
displaced as a result of the land acqui-
sition proceedings.

Foreign Tourists

*163. Shri Sham La) Saraf: Will the
Minister of Transport and Communi-
cationg be pleased to state:

(a) whether -the Department of
Tourism have received complaints
from foreign tourists about being
pestered in a number of ways, by
agents, touts and others, even when
staying in hotels ang lack of ordinary
courtesies on the part of Government
Officials dealing with tourists; and

(b) if so, the steps taken or con-
templated to be taken to counteract
these deteriorating tendencies?

The Minister of Shipping mn the
Ministry of Transport and Communi-

cations (Shri Raj Bahadur): (a) and
(b). Yes. In hotels in India there are
various shops selling souvenirs and
other goods which are not necessarily
owneq by the hotels but given on
lease. These shopkeepers or their
agents occasionally pester the tourists
for the sale of their wares etc. Any
such complaintg received by the
Department of Tourism are taken up
with the hotels concerned Also, the
Federation of Hotel and Restaurant
Associations of India has been asked to
impress upon their members the need
for vigilance in this matter. The
complaints against the Government
Officials as and whep received are
brought to the notice of the Adminis-
trative Departments concerned for
suitable action.

Punishment to Sugar Hoarders

164 Shri Vasundevan Nair:
* \ Shri Warior:

Will the Minister of Food and Ag-
riculture be pleased to state:

(a) whether Government have ins-
tructed the State Governments to
award exemplary punishment to
hoarders of sugar; and

(b) if so, how many hoarders have
been booked and punished following
these instructions?

The Deputy Minister in the Ministry
of Food ang Agriculture (Shri A. M.
Thomas): (a) The State Governments
were advis:! to deal severely with
sugar dealers found to be indulging in
malpractices.

(b). Information received from State
Governments so far shows that 328
cases of malproctices on the part of
sugar dealers have been detected and
action taken mostly under the Defence
ot India Rules for violation of provi-
sions of Sugar (Control) Order, 1963.
In 68 cases punishments have been
awarded. The remaining cases are
still under investigation or awaiting

trial,





